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The 1I(IDI8ter of state In tbe MJaIa-
IrJ of Petroleum aad Cbemlcals (Sbrl 
Alaceaan) : (a) No such proposal is 
under the consideratioa of Govern-
ment. 

(b) and (c). Do not arise. 

~  Fertiliser Paetor:r 

887. Sbrlmatl lyotona Chanda: Will 
&he Minister of Petroleam aad CIamaI-
ea\s be pleased to state: 

(a) whether the Trombay tactory of 
the Fertilizer Corporation has gone 
lnto prodUction; 

(b) if so. what will be the annual 
production; &rid 

(e) the amollDt of money involved' 

The Mlaistor of State ia tbe MIals-
try of Petroleum and Chemicais (Sbri 
Alalesan): (a) Yes. Trial production 
iI in progress. 

(b) The factory is installed to pro-
duce 99,000 tonnes of u: ea and 330,000 
lonnes of nitrophosphate. 

(c) Total cost of the Project i. esti-
mated to be about RI. 36.38 crore •. 
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389. Sbrl Kajrolkar: Will the MJala-
1er of Dome Main be pleased to 
Itate: 

(e) whether the black-out has beea 
re-imposed in lOme parl8 of the 
country; 

(b) If 110, in which parll; 

(c) tor how long this black-out II .. 
be continued; and 

(d) whether Pathankot ...... apia 
attacked by the P akistanio after u.. 
""BIle-lire agreement? 

The Deputy Minister In the MlD»-
try of Home Allalrs (Sbrl L. l'f. 
Mbibra): (a) No, Sir. 

(b) and (c). Do not arise. 

(d) No, Sir. 

Reatla, of Stadea'" 

390. Sbri Visbram Prasad: Wi» 
the Minis\pr of Education be please4 
to state: 

(a) whether it i. a fact that • boy 
wu beaten to death b,. a IIChoo1 __ 
eber in Delhi; and 

(b) if 10, whether Government ~ 
poao! to Issue uniform instructio.,. ... 
all the educational institulio"" ia 
India in litis regard? 

The Minlster of Education (Slari 
M. C. Challa): (a) No, Sir; this h. 
notbeen proved by the enquiries 
made so far. 

(b) No, Sir. The State Govern-
ments and Union Territory Admint.-
trations are competent to 1.lue lUCIa 
instruction.. Delhi Administratloa 
and munic;pal bodies have also 1s8\Ie4 
instructions  already. 
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191. 8brl K. C. Pant: WIJI the M1nil-
ier of Edaeatiell be pleased to atate: 

(a) whether one more Unlvenlt:r • 
proposed to be let up in Uttar ~ 
durln8 tba Third Plan period; 




